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FIR No. 000877/2020
PS PIA

State vs. Not known
25.11.2020

An application for releasing of mobile on superdari moved by the

applicant Sh. Hamant Kumar Sharma.
Present: Ld. APP for the State is present through VC.

Counsel Sh. Gaurav is present through VC.

Reply is received from the 10.

| have also perused the reply of 10.

The present FIR has been transferred to PS Madhu Vihar.
Hence the present application is dismissed for want of territorial
jurisdiction.

Copy be sent to the Id. Counsel for applicant on his E-mail and
order be uploaded on the Delhi District Court Website today.

(Aa@rrk{ha Vyas)

MM-05 (East) KKD Court
Delhi/25.11.2020
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